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The position in regard to fund for 
1983-84 will 'emerge after finalisation of 
1983-84 Tribal sub-Plans. 

(c) An amount of Rs. 95 crores was 
provided as Special ce.ntral as istance for 
the Tribal sub-Plan areas in the· year 
1982-83 to the above StateslUnion Terri-
tories. The SpeciaJ central assistance. for 
1983 .. 84 is expected to be Rs. 105 crores. 

Cd) The funds earmarked by Central 
Mini tries lDepartments for Tribal Sub-
Plan Area wer as under:-

Year Funds earmarked 
(about Rs. in 

lakhs) 
__ - ..:: __ __ o _____ - --- _ __ _ 

1980-85 

1980-81 

J981 -82 

1982-83 

1983-84 

I4759 

2900 

Annual budgt>t 
not yet passed. 

ppointment of commissioner for schedul-
ed casts and Scheduled Tribe 

669. SHRI GIRIDHAR GOl\1ANGO : 
SHRI SUBHASH YADAV: 
SHRI M. RAMGOPAL REDDY : 

, 
SHRI RAM VILAS PASWAN: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the po t 
of Commis joner for Scheduled Castes and 
Scheduled Tribe is lyi ng vacant since the 
retirement of the last Commissioner; 

(b) if so the reasons for delay in ap-
pointing a new Commissioner by the Gov-
ernment; 

( c) whether it j also a fact that the 
post of a m.ember in Commis ion for 

, Scheduled Ca tes and Scheduled Tribes 
yet to be filled ul? in the place of a retir-
ed tribal member of the Commission; and 

(d) it so, the time by which the Gov-
ernment propo e to appoint the member 
in the Commission? 

TH ¥INISTER OF ST.t\. TE IN THE 
MINISTRX' OF HOME AF AIRS (SHRl 
NIHAR RA.NJA LASKAR): (a) Ye. 

(b) The questi~n of filling up the post 
of Commi sioner for Scheduled Caste &. 
Scheduled Tribes will be decided after a 
decision is taken on the related i sue of ' 
whether both Commis ioner for Scheduled 
Caste & Scheduled Tribes and Commi ion 
for Scheduled Caste and Scheduled Tribes 
are to continue or onJy anyone of them. 
The whole question i under active con i .. 
deration. 

(c) The po t of member in the Com-
mission for Scheduled Ca tes and Sche-
duled Tribes has 0 ince been filled up by 
appoint.t;nent of Shri Hokishe Serna as. 
member in the Commis ion from 24-8- t 
who belongs -to Scheduled Tribe. 

(d) Question does not ari e. 

Separate department fOr CI T 

670. SHRI GIRIDHAR GOMANGO : 
SHRI RAM VILAS PASWAN: 
SHRI CHINTAMANI JENA: 

Will he Minister of HOME AFFAIRS 
be plea ed to state: 

(a) whether it is a fact that Govern-
ment have considered the recommendations. 
made by the Commissions and Commit-
tees on creation of a separate Department 
for Scheduled Castes and Scheduled Trib¢s 
development in the Ministry of Home 
Affairs; 

(b) if 0, the reasons and the nece -
sity of such a Department ju tified In 

their recommendation ; 

(c) whether his Ministry agree with 
their view; 

(d) if 0, the obstacles and difficultie 
coming in the way to create the Depart-
ment for cheduled Castes and Scheduled 
Tribes; and 

(e) the time ' by which G9ve~ment are 
likely to take a decision in thi regard? 




